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Passenger traffic booked from and to this
Railway Station is quite appreciable. This
Flag Station caters to the need of travelling
public of at least forty villages of that area.
The Flag Station is not connected with any
tar road. ‘There is no bus transport service
available from Khanpur Ahir to Rewari
on Northern side, and from Khanpur Ahir
to Harsahli on Southern side. The people
of that area are incessantly demanding that
Khanpur Ahir Flag Station should be up-
graded as fullfledged railway station. I, in
the interest of the general public of that
area, urge upon thc Railway Minister of
the Union to upgrade Khanpur Ahir Flag
Station to the category of (fullfledged
Railway Station.

(vii) Steps mneeded to Popularise the

Kashmiri Handicrafts
SHRI ABDUL RASHID KABULI
(Srinagar) : Carpets, shawls and handi-

crafts of different types manufactured by
skilled artisans of Kashmir Valley have
great market all over the world besides
having traditional markets in the country.
These handicrafts, besides providing liveli-
hood to lakhs of people, artisans, clc., in
Kashmir in manufacturing, management
and marketing, fetch rich dividends in the
foreign markets. Unfortunately, the Central
Government has not taken adequate steps
for promoting, popularizing and sustaining
the trade of Kashmiri handicrafts in the
outside world. As a matter of fact, last
year when slum in carpet and handicrafis
industries affected their sale in forcign
country, the Central Government of India
did not do enough for its survival and
lessening the crisis in the industry, causing
extensive loss and unemployment. Since
Government is earning a lot of foreign ex-
change in this sector, it must help the
Jammu and Kashmir Government on a
gigantic scale in promotion, sale and marke-
ting of the handicrafts by earmarking suffi-
.cient funds for this and other purposes.
Besides, it should on its own organise ex-
hibitions of Kashmiri handicrafts and car-
petsin the European and Asian countries,
including USA and USSR. The State of
Jammu and Kashmir with meagre resources
can do little in this direction which is pri-
marily the responsibility of the Central
Government.
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(viH) Necd to Control the price of tea
by selling it through NAFED and
NCCEF throughout the country
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(ix) Ex.mmsiou of Durgapur Fertilizer
Plant -

SHRI KRISHNA CHANDRA HALDER
(Durgapur) : The machinery and plant
installed in Durgapur Fertiliser Plant have
become more or less obsolete. Reasonably,
these outlived machinery and plants cannot
produce any good results.

At present the country is facing acute
shortage of fertiliser which is no doubt
affecting the food production of our country
severely. The country is forced to import
fertiliser to make up the shortfall. Asa
result, a lot of foreign exchange is being
spent cn this accoyot,



